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Amount allocated to Bihar for modernisation of police forces

13745 SHRI RAM NATH THAKUR: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the amount allocated for modernisation of police forces to State of Bihar
during financial year 2016-17,

(b) the schemes being prepared to equip security set-up with ultra modern system

in the changed circumstances;

(c) the special provisions made by Government for economically weaker States

keeping in view the limited financial resources of these States, and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) The amount allocated by Central
Government to State Government of Bihar for Modernisation of State Police Forces
in the financial year 2016-17 is ¥ 25.62 crore.

(by Since, ‘Police’ and ‘Public Order’ are State subjects as per the Constitution,
responsibility of equipping the State police forces with appropriate equipment and
gadgets lies with the State Governments. However, Government of India supplements the
efforts of State Governments by providing Central assistance under the Modernisation
of Police Forces (MPF) Scheme to strengthen police infrastructure. Weaponry 1is
one of the major items covered under the Scheme and State Governments finalize
their annual plans/projects as per their requirements and strategic priorities. A fund
is separately allocated to each state for weaponry to be supplied through Ordnance
Factory Board.

(¢) and {d) As per MPF Scheme, the 8 North-Hastern and 3 Hilly States are put
in category ‘A’ thereby entitled for 90% Central assistance to meet their requirements.
In addition, there 1s a Contingency Reserve of 5% of total allocation under the
scheme which could be approved/released in order to meet emergent and contingent
needs of States. Further, based on availability of funds, the emergent and specific

requirements of States are also considered for additional allocation.
Undertrial prisoners

3746. SHRI T. K. RANGARATJAN: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the total number of undertrials in jails as on 31st December, 2016;

T Original notice of the question was received in Hindi.



